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THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAI}ND, MIZORAM AND ARUNACHAL PRADESH)

No.Hc.Vil-15/ 2013(Dt,2)/'t870/A

Smti Jayashree Bora,

Jt. Registrar (Vigilance),

Gauhau High Court,

Guwahati.

Shri AbhUit BhattacharYYa,

District & Sessions Judge,

Darrang, Mangaldai.
Dated Guwahati, the 7 June,2024.

Station leave Permission.

Your letter No. DJ(D) 4031, dtd' M.06.2024.

rL

Sir,

Wthreferencetotheabove,Iamdirectedtoinformyouthatyouhavebeen
granted station leave permission, fiom the evening of 07.05.2024 till the morning of

7o.oe.zoz+, as prayed for. The Additional District & sessions Judge (Frc), Darrang,

Mangaldai, in her absence, the civil Judge (sr. Div) & Assistant sessions Judge, Darrang,

Mangaldai, in his absence, the chief Judicial Magistrate, Darrang, Mangaldai, and in his

absence, the in-charge chief Judicial Magistrate, Darrang, Mangaldai will remain in charge of

your Couft and ffice in Your absence.

Yours faithfullY,

ee-{-
JT. REGISTRAR ruIGIIINCE)

Memo No.HC.VU-15/2013(ot.2)/4871/A' dated

Copy to:

.r(.*"Project Manager, Gauhati High Court'
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JT. REGISTRAR ruIGILANCE)


